Annex B
CERTIFICATE BY THE CHARTERED ACCOUNTANT OR COST ACCOUNTANT

Certified that we have examined the records relating to the Government transactions carried out
by the branch and that the amountof Rs.......................... (Rupees........coovviinininnn. ) claimed
as agency commission has been audited and found correct taking into account the number of
transactions in respect of ‘receipts’ and ‘pension payments’ and the value of transactions in
respect of ‘payments other than pension’ as recorded in the books of the bank and in the daily
scrolls of Government transactions furnished to the accounting authorities of the Central/ State
Governments/RBI and other records available at the branch. It is further certified that agency

commission claims for transactions included in the current claim has been made only once.

2. It has also been verified that the collections of Government receipts (both tax and non-tax) on
behalf of Centre/State Governments have been duly scrolled and funds remitted to RBI and no
transaction is pending for scroll with the bank pertaining to the period for which agency

commission is being claimed.

3. Itis also certified that the month wise breakup of eligible pensioner’s account available with us
is as per the table below, and the agency commission as aforesaid has been arrived at on the
basis of only eligible transactions as per the extant instructions of RBI and that the receipt

transactions are exclusive of the transactions pertaining to all tax liabilities of the bank.

Sr. No. Month No. of Pensioners
1

3

Signature, Name, Registration No. and address
of the Chartered Accountant or Cost Accountant





